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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 259 OF 2025

IN THE MATTER OF:

ANURAG SINGHAL APPLICANT
VERSUS

UNION OF INDIA & ORS. ..... RESPONDENT

REPLY AFFIDAVIT ON BEHALF OF NATIONAL MISSION FOR CLEAN
GANGA

I, Anup Kumar Srivastava, aged about 59 years, presently working as Executive Director
(Technical), National Mission for Clean Ganga (NMCG), Ministry of Jal Shakti,
Government of India, New Delhi, being duly authorized to swear this affidavit, do hereby

solemnly affirm and state as under:

1. That I am presently working as Executive Director (Technical) in the NMCG, DoWR,
RD & GR, Ministry of Jal Shakti, Government of India, New Delhi and am fully conversant
with the facts and circumstances of the present case from the records, and duly authorized

to submit this affidavit on behalf of the Respondent No. 4.

2. That, at the outset, it is submitted that NMCG is one of the authorities constituted in
accordance with the provisions of sub-section 3 of Section 3 of the Environment
(Protection) Act, 1986 vide notification no. S.0. No. 3187(E) dated 07.10.2016, published
in the gazette of India. NMCG has been mandated with for the implementation of programs
for protection, prevention and rejuvenation of river Ganga and its tributaries christened as
the Namami Gange Programme (NGP) of the Central Government. The NGP focuses on

effective abatement of pollution and rejuvenation, protection and management of the river
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projects for interception, diversion and treatment of waste water discharge from open
drains into the river through construction of new STPs and/or rehabilitation and

augmentation of existing STPs, laying of sewage pipelines etc.

3. That in the present Original Application the Applicant has alleged that a heritage
charitable institution, namely Mehta Hospital, existed as a three-storey charitable health
facility situated at a distance of approximately 100 feet from the river bank of River Ganga
and within the High Flood Level Zone (HFLZ). It has further been alleged that Respondent
No. 9 has undertaken construction of additional floors over the existing structure and has
also expanded the horizontal built-up area beyond the original footprint with the intent to
convert the premises into a commercial hotel, in violation of applicable environmental and

regulatory norms.

4. That it is submitted that after subject matter of the present Original Application came to
the knowledge of the NMCG, vide letters dt.25.06.25 and 19.09.25, NMCG issued
directions to the District Ganga Committee (DGC), to conduct inspection and submit a
factual report in respect of the alleged unauthorised construction by M/s Sri Vaari
Chemicals Pvt. Ltd., Varanasi. Copy of the letter dated 25.06.2025 and 19.09.2025 is

annexed herewith as ‘Annexure-A & B’.

5. That the District Ganga Committee submitted its report vide letter dated 03.11.2025,
enclosing the inspection report dated 03.11.2025 and minutes of meeting dated 14.10.2025,
along with details of permissions obtained by the project proponent from various statutory

authorities. As per the inspection report:

a) The construction activity at the site is being carried out after obtaining
repair/reconstruction permissions from the Varanasi Development Authority
(VDA), and no additional floor construction was found during the inspection;

b) The DGC also furnished details of permissions obtained by the project proponent
from various statutory authorities, including registration from-

e Department of Tourism, Government of Uttar Pradesh dated 30.09.2024,

® VDA permissions dated 14.08.2023, 19.08.2023 and 05.03.2025,
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e Conditional registration from the Additional District Magistrate (Protocol &
Tourism), Varanasi dated 12.08.2025,

e Consent to Operate issued by the Uttar Pradesh Pollution Control Board
(UPPCB) on 26.10.2025,

e Fire Deptt NOC dated 07.10.2025; and

e Registration as “Adaptive Reuse of Heritage Building” under the Tourism
Policy-2022 dated 29.08.2025.

¢) Further, the UPPCB inspection conducted on 24.09.2025 observed that
construction and finishing works were ongoing in proximity to River Ganga, a 50
KLD Sewage Treatment Plant had been installed, DG sets were installed without
chimneys as per prescribed norms, and that Consent to Establish had not been
granted at the time of inspection; however, Consent to Operate has since been
issued.

d) With regard to Flood Plain Zone (FPZ) applicability, the Executive Engineer,
Bandhi Block, Varanasi informed vide lefter dated 27.10.2025 that the FPZ
demarcation of River Ganga in the concerned stretch is presently. under process
pursuant to the Memorandum of Agreement between NIH, Roorkee and the
Irrigation & Water Resources Department, Government of Uttar Pradesh, and that

installation of boundary pillars is yet to be completed.

A copy of the report received from DGC dated 03.11.2025 along with the letter dated
27.10.2025 is attached herewith as ‘Annexure-C’

6. That in order to obtain the requisite clarifications, particularly with regard to the Flood
Plain Zone (FPZ) demarcation and related aspects, NMCG, vide letters dated 24.03.2026
and 19.06.2026, requested the District Ganga Committee, Varanasi, to furnish the
updated/current status of the Flood Plain Zone (FPZ) demarcation of River Ganga in the
concerned stretch as intimated by the Executive Engineer, Bandhi Block, Varanasi, vide
letter dated 27.10.2025 is not known. This information is essentially required to
ascertain/find out whether the said structure is falling in the Active Flood Zone or not (as

per 1 in 5-yr return period flood). Copies of the said letters are annexed herewith and
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7. That thereafter NMCG, vide letter dated 25.06.2026, requested the State Government of
Uttar Pradesh to undertake the requisite hydrological and technical studies through the
competent authority and complete the demarcation of the floodplains corresponding to the
1-in-5-year and 1-in-25-year return periods in accordance with the Technical Guidelines
on Floodplain Zoning issued by the Central Water Commission (July, 2025). The State
Government was further requested to furnish the requisite floodplain zoning maps to
NMCG to facilitate examination of the proposal under the provisions of the River Ganga
(Rejuvenation, Protection and Management) Authorities Order, 2016. A copy of the letter
dated 25.06.2026 is annexed herewith and marked as ‘Annexure - F,

8. That the National Mission for Clean Ganga is actively pursuing the matter with the
concerned State authorities for obtaining the requisite information and shall place any
further developments, if any, before this Hon'ble Tribunal, as and when required. The
answering Respondent respectfully craves leave of this Hon'ble Tribunal to file additional
affidavit(s), reply(ies) or place on record any further documents, if so required, in the

interest of justice.

9. That in light of the above submission, it is respectfully submitted that this Answering

Respondent NMCG, shall abide by any order(s) or direction(s) passed by this Hon’ble

tribunal in this Application. ' ¢
Rd '/é \

DEPONENT

1.7 JUL 2076
Verified at New Delhi on this dayof J ul;, 2026 that the contents of the aforesaid affidavit

are true and correct to my knowledge and belief and nothing material has been concealed
therefrom. ‘ .
(/, \\ A N ; % \ /

j ~ 4 , i ‘ 2 ‘:‘ b
A DEPONENT

Date: 15 July, 2026
Place: New Delhi

JUL 2026
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National Mission for Clean Ganga

(COURT MATTER: PRIORITY)
F.Na. L-25012(11)/12/2025-0/0 ED(TECH)-NMCG Date: 25.06.2025

Subject: Request for Action and Submission of Status Report in OA No. 259/2025 — Anurag
Singhal Vs. Union of India & Ors. — Alleged Construction in High Flood Level Zone (HFLZ),
Varanasi

This is with reference to Original Application No. 259 of 2025, titled Anurag Singhal
Vs. Union of India & Ors., pending before the Hon’ble National Green Tribunal, Principal
Bench, New Delhi. The National Mission for Clean Ganga (NMCG) has been impleaded as

one of the respondents in the matter.

2. The original application was listed before the Hon’ble Tribunal on 26.05.2025,
wherein the applicant in the matter has raised the issue of unauthorised construction by
Respondent No. 9 M/s Sri Vaari Chemicals Private Limited in close proximity to the river
Ganga in Varanasi, alleging that a three storey charitable health facility (Mehta Hospital),
located approximately 100 feet from the riverbank and within the High Flood Level Zone
(HFLZ), is being structurally modificd through the addition of extra floors and horizontal
expansion beyond its original built-up area, with the intent to convert it into a commercial hotel,
thereby potentially violating environmental norms, river conservation regulations, and heritage
protection guidelines. Copy of the order dated 26.05.2025 and original application is attached

as “Annexure — 1’ for your kind reference.

3. In this regard, NMCG requests the District Ganga Committee to urgently examine
the matter and verify whether the construction activities undertaken by Respondent No. 9 fall
within the prohibited zone or violate any applicable norms related to riverfront development,
floodplain regulation, or environmental safeguards under the Ganga conservation framework.
In particular, attention is invited to Section 55 of the NMCG Authority Notification, 2016
which empowers District Ganga Committee to conduct inspections, monitor compliance, and
take enforcement action against any activity detrimental to the river ecosystem. Necessary

coordination with local bodies and regulatory agencies may also be undertaken to assess the
.
/

T TH. LG (mmﬁﬁwwwmmmwmﬁmﬁaﬁam)
mm,wmwm,s‘%mﬁeﬁéf&wﬂ-noooz

NMCG, (A Registered Society under Ministry of Water Resources, River Development & Ganga Rejuvenation, Govt. of India)
First Floor, Major Dhyan Chand National Sfadium, India Gate, New Delhi-110002
Ph : 011-23072900, 23072901
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4. Accordingly, it is requested that appropriate action be initiated under the above-
mentioned provision, and a status report containing factual findings, observations, actions
taken, and recommendations be submitted to NMCG at the earliest. This will enable NMCG to
take further appropriate steps in compliance with the directions of the Hon’ble National Green
Tribunal.

Anup Kumar Srivastava
Executive Director (Technical)

To,

District Magistrate, Chairperson, District Ganga Committee, Varanasi, Uttar Pradesh;
Collectorate Compound, Hamrautia,

Varanasi, Uttar Pradesh 221102,

Copy for information and necessary action to:
1. The Project Director, SMCG, Uttar Pradesh
Plot No. 18, Sector 07, Gomti Nagar Rd, Sector 18, Gomti Nagar, Lucknow,
Uttar Pradesh 226010,
pdi@dsmeg-up.ore

2. PSto DG, NMCG, ps.de@nmeg.nic.in
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on for Clean Ganga

(COURT MATTER: PRIORITY)

F.No. L-25012(11)/12/2025-0O/o ED(TECH)-NMCG Date: 19.09.2025

Subject: Reminder — Request for Action and Submission of Status Report in OA No. 259/2025
— Anurag Singhal Vs. Union of India & Ors. - Alleged Construction in High Flood Level Zone
(HFLZ), Varanasi.

Sir/Madam,

This is in continuation of this office letter No. F.No. L-25012(11)/12/2025-0/0 ED(TECH)-
NMCG dated 25.06.2025, on the subject mentioned above. (Copy Attached)

2. As communicated earlicr, the matter relates to Original Application No. 259 of 2025,
titled Anurag Singhal Vs. Union of India & Ors., pending before the Hon’ble National
Green Tribunal, Principal Bench, New Delhi, wherein NMCG has been impleaded as
one of the respondents. The Hon’ble Tribunal, vide its order dated 26.05.2025, has
taken note of the allegations regarding unauthorised construction by Respondent No. 9,
M/s Sri Vaari Chemicals Private Limited, involving structural modification and
expansion of a charitable health facility (Mehta Hospital) located within the High Flood
Level Zone (HFLZ) of river Ganga in Varanasi, purportedly for conversion into a
commercial hotel.

3. In light of the above, NMCG had requested the District Ganga Committee to urgently
examine the matter, conduct necessary verification, and initiate appropriate action
under the provisions of the River Ganga (Rejuvenation, Protection and Management)
Authorities Order, 2016. The District Ganga Committee was also requested to submit
a comprehensive status report containing factual findings, observations, action taken,
and recommendations for onward submission to the Hon’ble Tribunal.

4. Further, a communication dated 24.07.2025 has been received from SMCG-Uttar
Pradesh, wherein reference has been made to NMCG’s earlier letter. Through the said
communication, SMCG has also requested the District Ganga Committee to urgently
verify the construction activities of Respondent No. 9 and submit a status report to

NMCG/SMCG, highlighting action taken in the matter. (Copy Attached)

LGRS, (Sret afa warew, s wares, s Rara el YT AN, AR OER)
UH T, AR eI u Yeere @R, shear it a5 fawei-110002
NMCG, (Ministry of Jal Shakti, Department of Water Resources, Rjver Development & Ganga Rejuvenation, Government of India)
First Floor, Major Dhyan Chand National tadium, India Gate, New Delhi-110002
File No. L-25012(11)/12/2025-0/0 ED(TECH) NMCG-NATIONAL MISSION FHICLEN] GARBE 2ESMBuRB RS2 Sco3)
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5. In view of the above, it is once again requested to kindly initiate necessary action on
priority and furnish the status report to NMCG at the earliest, so as to enable compliance

with the directions of the Hon’ble National Green Tribunal. ' L
k. /"{ —

Anup Kumar Srivastava
Executive Director (Technical)

To,

District Magistrate, Chairperson, District Ganga Committee, Varanasi, Uttar Pradesh;
Collectorate Compound, Hamrautia,

Varanasi, Uttar Pradesh 221102,

Copy for information and necessary action to:
1. The Project Director, SMCG, Uttar Pradesh
Plot No. 18, Sector 07, Gomti Nagar Rd, Sector 18, Gomti Nagar, Lucknow,

Uttar Pradesh 226010,

2. PSto DG, NMCG, ps.dg@nmeg.nic.in

8
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ANNEXURE -1

574/2023-UPTTT

DEPARTMENT OF TOURISM

Government of Uttar Pradesh

frefianate: 30-09-2024
sioflpan] L /Registration Na., VARIOI/TPOI62024

REGISTRATION CERTIFICATE
(ACKNOWLEDGMENT LETTER)

sl s s § R sftarll e wgde fiffies
o R ardfiremt

HIK2412,2413, 2414, 2479, 24102, WIFT NTET TN, ETC AT AT, AT JgTa0 AT AGHIET,
ot

W

TR TR et M 2022  derter et g &5 e P
e R T @1 deliesor = duan Rt 30-09-2024 ] 22-11-2027 aw

Certified that Avantika

NO.K-24/2, 2413, 2414, 2419, 241102, VILLAGE SHAHAR KHAS, MOHALLA RAMGHAT KOTWALI,
PARGANA DEHAT AMANAT TEHSIL, VARANAS!

proposed by SRIVAARI CHEMICALS PRIVATE LIMITED

in the Category Budget hotel Tourism Unit under Uttar Pradesh

Tounsm Policy-2022, has been registered. Validity of registration is from 30-09-2024  to 22-11-2027

Signed by
Mukesh Kumar Meshram

unalSaterOTB:2024 13:05:5)

This certificate has been generated electronically and does not require a signature in ink.

ug sty deeor o o At dersrafeudt 3g Rl ner v e T T av §1 et g @) oF sl
vieare ades A 2022 A Fifga it gof @l @ waerT @Y qof & W 8 Suwa g

1 The award of this registration certificate is not an indication that the proposed unit has been assessed to be eligible for benefits under “i}
. the policy 2022 claim of each benefit shall be assessed on its own merits at the time of claim. 3;
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T Frdlee, arorRd ey JEres, JRTOTHAT |

st @ Rrar wwre, TALL, A1 <. 7 S
He, A Dfteed 91 for. aRTord |

Tdverm Aad sardt afwed wofdo gRT R grefar g3 faAi® 03.09.2025 vq
08‘09.2025$mwmmm%mﬁwﬁﬁ$§mm2?'@1!—
B—24/2, 24/3, 24/4, 24/9, B—24/102 H—24 /2T, (RIS qEAT—5739 374T)

SIERETE, AHIE, RTA—3E FATd, fen—aroR § ged 7 FETSH HIAT AEAT 2,
mﬁgwgamﬁ@wﬁﬁﬁagmmmmmﬁﬁmwgf
Wﬁmw,mmmmmmmm%mmw
T o wa+ fAmfor va [era Gqﬁfﬁ—zogs @ GER—539 ¥ fre Soora 8-

In buildings declared as heritage buildings by Toursim Department, adaptive reuse of existing

faffy, e TR 9@ A

rge @ Argail @ s T4

L N o v o

2

s

residentiall non-residential buildings as hotels shall be permitted by the Authority.

Road Width - Heritage buildings, proposed to be used as heritage hotels, shall be permissible on
existing road width of at least 5 meters in areas which have traditionally considered to be
religious and spiritual hotspots wherein most of the roads are narrow. In case of non-heritage
areas, minimum width of existing approach road shall be 7.5 meters.

Parking - Heritage buildings proposed fo be used as herituge hotels, situated on narrow roads in

urban areas which arrange for dedicated alternative parking on wider roads (more than [2-m)

Nd provide for park and ride system from Hotel to parking place shall be permitted.
Page 10of 4

Fe 4 e Eo

File No. L-25012(11)/12/2025-0/0 ED(TECH) NMCG-NATIONAL MISSION FOR CLEAN GANGA (Computer No. 298003)
Generated from eOffice by Arpita Kumari, CONSULTANT(AK)-O/0 ED(TECH), CONSULTANT (LEGAL), NATIONAL MISSION FOR CLEAN GANGA on 01/01/2026 10:56 am



2838820/202%/Q/0 ED(TECH) “
16

366

ground coverage, FAR, setbacks, Meq,

means of ACCesS: . ; %
the recommendation of the I~{cp~izag,
14

o wsfatecd (0
rhe provisions relatée ,
The provis Authority on
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] 7 s be
of aeeess, parking elc. may

b ;) 2
Conservation Commilied.
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The 1120 sq. mi Jand lease as it was given 10 previous owner be given (o the new Owner of

@ ({ L . ki )

the property adjacent (0 this land for 30 years on rental agreed mutually by the Municipg
Corporation and the owner of the property. (Time one week Action by the Municipy

Commissioner, Varanasi)
The buyer of the properly can take up renovation, retrofitting, repair and conservation

works inside the building without impacting the facade. (Time one week, Action by the Vi,

Chairman, Development Authority, Varanasi)
o Culture Department to issue adaptive reuse permission and register the hospitality unit in

15 days time. (Time two weeks, Action by the Principal Secretary, Culture.)
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3. Culture Department to issue adaptive reuse permission ar’1d register
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and the representation made, besides the fact that Mehta Hospital, a necessary party,
has not been impleaded, we do not find any public interest involved in the matter. If the
petitioner who is Managing Chairmen of the trust has any
construction raised by the Mehta Hospital, he may ap
authority/civil court for remedy. 4 In view of the above,

GRS R frar T, Ryt

legal grievance qua the
proach the appropriate
petition is dismissed.”
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G Indian
) L
20 National Trust

£\ for Art and arfp < 6)
INTACH | Cultural Heritage CﬁT ’

VARANASI CHAPTER

AghOk I(apoor Date

" Convener
varanasi Chapter

S To. 03/10/2025

M/S.SRIVAARI CHEMICALS (P)LTD

Door no. K-24/2, 24/3. 24/4, 24/9. K-24/102 and K.24/2-A
Shaharkhas, Ramghal, Pargana Dehat Amanat,
Varanasi- 221001

Dear Sir,
Subject: Certification of Herilage Building to Hotel Conservation.

With reference to your mail , the following INTACH members visited your proper ty on
01.10.2025.

The Following 6 member INTACH feam visited your site .

\JAnurag Chandra- Addl Co Convener INTACH varanasi and o leading
builder/exporter. _ )
2)Anil Keshari- Addl Co Convener INTACH Varanasi and a leading wholesaler of Spices
ond dry fruits. —_ oot Hotel

iji rawal- INTACH Member Hoteller.
i}im;JgsﬁgKﬁmcr - INTACH member. Coordinator Heritage Tourism Cell of INTACH
Varanasi. President Tourist Guide Assaciation Varanasi.
5)Jainendra Rai- INTACH member. Coordinator Heritage Walk Group of INTACH
Varanasi. Convener and Past President Tourist Guide Association. Honorary Gen Sec -
Home Slay and bnb Association of VARANASI. Joint secrelary Varanasi Tourism Guild .
6)Ashok Kapoor Convener INTACH Varanasi and Member National Level
Heritage Tourism Advisory Commiffee of INTACH Delhi.

We are happy to nofify the below poinls during your site visit. if,:1~

J—
1)This herifage building fagade is bringing back old Benares heritage features aligned
with Varanasi Ghats.

2)From the Gonges view hand railing Jalii is made wilh local chunar slone adding more
beautification to the entire building.

3) Ghot pathway is repaired with Chunar stone for comfortable walk to the pedestrians.
4) We found , 50KLD SIP plant was erecled for water freaiment and there wil be no
poliution from this holel.

5] We found CPCB IV + rated 2 no's 320 KVA Capacity of Gensets with proper Chimmney
for polivtion frec environment |

D. 591103, -1, Sigra, Varanasi-221010 Mob: 9839150160 Pl # 0542-2221941 e-mall : ashakkapoarvaranasi@yahoo.in
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4] There is no change in the enlire properly excepl renovalion to bring back to the
usage for Hotel Usage.
7)We found 65 KW Solar plant on the rooftop to generate green energy.

Now , we here by confirm this heritage holel buiding conservation wori: is rf:e'c:rl
completion accerding fo fhe herilage principles and we are happy about fhis hole
coming on the Ghals.
With best regords
For INTACH Varanasi Chapter

(A ’\/ / ‘\.I\C-VG'

e b 8

ASHOK K

APOOR Akhliesh Kumar Jalnendra Ral
Convener Member Membert

T\a km\n\‘r \Q""“

D. 59/103, D-1, Slgra, Varanasi-221010 Mob: 9839150160 Ph # 0542-2221941 o-mall ; ashokkapoorvamnasi@yahw-in
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NOC/Registration details of Avantika (M/s Srivaari Chemicals (P) Ltd.) House
No. K 24/2, 24/3, 24/4, 24/9, K 24/102 and K 24/2-A, Sharkhas, Ramghat,
Pargana-Dehat Amanat, Tehsil-Sadar, District-Varanasi is as given below in
tabular form:-

S.No. Department name NOC/Registration/ Issued Date Remark
Permission details with file
no.
1 ADM (Protocol & Toursim) Vide letter No. August 12, Registration
Department, Varanasi 775 /Protocol-Saray /2025 2025 for 45 Rooms
2 Deputy Director Toursim, Vide letter no. March 29, NOC
Varanasi and Vindhyachal | 1537/PaKeVa-S act/2025 2025
Division, Varanasi
3 Varanasi Development
Authority, Varanasi Vide letter 14-08-2023
03/Vipra/Bhawan (Zone- Permission
Kotwali)/ Repair granted for
permission/2023-24 Building
& repair and
Vide letter 19-08-2023 renovation
231/Vipra/Bhawan (Zone-
Kotwali}/Repair
permission/2023-24
4 Varanasi Development Vide letter 03-04-2025 For saray
Authority, Varanasi 13/Vipra/Bhawan (Zone- registration
2)/2025-26 suporting
documents
5 Public Works Department, 1861 /Camp-Sarai/2025 04-04-2025 -
Varanasi
6 Nagar Nigam Varanasi Vide letter 17-04-2025 -
14/Mu.k.ni.a./2025-26
7 police commissionerate, Vide letter no. 18/2025 May 14, 2025 |
Varanasi
8 Fire Department, Varanasi Vide letter no. 07-10-2025 -
UPFS/2025/174613/VRN/
VARANASI/5550/CFO
9 Indian National Trust for - 03-10-2025 Certificate
Art and Cultural Heritage issue to
(INTACH), Varanasi Heritage
Building to
Hotel
Conservation.
10 Department of Toursim, VAR/03/TP036/2024 30-09-2024 Registration
Lucknow, U.P. Certificate
issued
11 Principal Secretary, Vide letter no. 2089 /41-1- August -
Toursim Department-1, 2024 /CN-1840812/2024 24,2024
U.P. Govt.
MoM regarding conversion
of Heritage Hotel

32
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12 Varanasi Development VDA- 26.09.2025 MoM of
Authority, Varanasi BULDOMANR/74/2025- Herigate
BULD-VDA Committee
Meeting dt.
09.09.2025
held under
Chairmanship
of VC-VDA
13 Nagar Nigam Varanasi Instruction submitted to 28.01.2025 In the matter
Hon’ble High Court of of Writ no. ---
Allahabad regarding --/2024 Shri
butification and Anurag
repair/renovation of the Singhal vs
building U.P. Govt.
and Ors.
14 Varanasi Development Instruction submitted to 22.01.2025 In the matter
Authority, Varanasi Hon’ble High Court of of Writ no. ---
Allahabad regarding --/2024 Shri
butification and Anurag
repair/renovation of the Singhal vs
building U.P. Govt.
and Ors.
33
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Inspection report of the complaint site in respect of the complaint made by Shri
Anurag Siughal in complinnee of the order dated 26.05.2025 passed in Original

Application No. 259/2025 (1A No.-399/2025) Anurag Singhal vs Union of India &
others {iled in Hon'ble National Green Tribunal, New Delhi.

Tn compliance with the order dated 26.05.2025 passed by [Hon'ble National Green
Tribunal, New Delhi in Original Application No. 259/2025 (IA No.-399/2025) "Anurag
Singhal vs Union of India & others” complaint by Shri Anurag Singhal, resident of
House No. A-21, T/F Back Side, Flat No. D2, KH No. 455, Indra Enclave, Neb Sarai,
South Delhi, IGNOU, Delhi against of M/s Shri Vari Chemicals Pvt. Ltd. Hon'ble
National Green Tribunal, New Delhi Passed following order.

.. 1. In this original application (OA), allegation of the applicant is against
construction being raised by respondent no.9-Sri Vaari Chemicals Private Limited
by the side of river Ganga in Varanasi.

Applicant alleges that there was a heritage charitable institutionMehta Hospital

existing as a three-storey charitable health facility situated approximately 100 feet
fram river bank and within the High Flood Level Zone (HFLZ).

Applicant further alleges that respondent no.9 has started construction of
additional floors on the top of the existing structure as well as expanding the

horizontal area beyond the original built-up area to convert it into a commercial
hotel.

Submission of Learned Counsel for the applicant is that High Court of Allahabad
in Public Interest Litigation (PIL) No. 4003/2006 : Re Ganga Pollution vs. State
of UP & Ors. by order dated 21.07.2003 has put 2 restriction upon any
construction within 200 meters from bank of river Ganga in Varanasi......"

In compliance of above order site inspection was conducted by this office on
24.09.2025 in respect of complaint. At the timc of inspection, Mr. Deepak Sopa, Branch
Manager and Mr. Wilson, Project Manager were present as unit representatives. According
to the facts found during the field inspection and the information provided by the
representative present, the detailed inspection report is as follows -

1. During the inspection, the representative informed that the total area of the plot is
1330.76 square meter and covered area is 3506.93 square meters. Construction of the 45
rooms, 6 suites, and 45-seated restaurant is nearly complete. During inspection,
construction of the unit and finishing work was ongoing adjacent to the River Ganga.

2. At the time of inspection, 50 KLD capacity of STP was found installed for treatment of
domestic effluent generated from the unit.

3. At the time of inspection 02 nos DG sets of 320 KVA capacity were found installed for
uninterrupted power supply in which the chimneys were not installed as per norms.

4. As per office records, No Objection Certificate (NOC) for establishment and Consent to

Qpcmtc (Water and Air) has not been granted from the State Board.
5. The photographs taken during inspection are as follows -

Cont. page 2
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The above Inspection repdrt is being pﬁt up for your kind information and further

necessary action. ’ . ; -

CP.Verma)  (SSNFHICE
: o SA. AS.O.
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HPPCB
W Uttar Pradesh Pollution Control Board
%‘%sﬂ’g%&\ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,272083 1, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com
Category : GREEN Application Id : 34161587
252813/UPPCB/Varanasi(UPPCBRO)/CTO/both/VARANASI/2025 Date: 26/10/2025
To,
M/s

SRIVAARI CHEMICALS PRIVATE LIMITED

Hotel Project located at K-24/2,24/3,24/4,24/9,24/102, Pargana Dehat Amanat Tehsil,
VillageShahar Khas, Mohalla Ramghat Kotwali, Rajghat, Varanasi, Uttar
Pradesh,VARANASI,

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to SRIVAARI CHEMICALS PRIVATE LIMITED located at Hotel Project
located at K-24/2,24/3,24/4,24/9,24/102, Pargana Dehat Amanat Tehsil, VillageShahar Khas, Mohalla
Ramghat Kotwali, Rajghat, Varanasi, Uttar Pradesh,VARANASI,. subject to the provisions of the
Water Act, Air Act and the orders that may be made further and subject to following terms and conditions

I.  This CCA SRIVAARI CHEMICALS PRIVATE LIMITED granted for the period from 25/10/2025 to
31/07/2030 and valid for manufacturing of following products.

S Product Quantity Unit

No

| Hotel (No. of rooms- |45 Numbers/Day
45)

2 Restaurants (Sitting |01 Numbers/Day
Capacity- 36 Persons)

3 Banquet Hal 01 Numbers/Day
(Capacity-70 Persons)

4 All day dining 02 Numbers/Day
restaurant Seating '
capacity -102

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(1) The daily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point

Domestic 45 KLD STP 15 KLD treated
water discharge in
sewer line of
Nagar Nigam,
Varanasi

(ii) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.
38
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In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter Standard

1 pH As per E (P) Rules,
1986

2 BOD As per E (P) Rules,
1986

3 COD As per E (P) Rules,
1986

4 TSS As per E (P) Rules,
1986

5 Oil and grease As per E (P) Rules,
1986

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards
1 pH As per E (P) Rules, 1986
2 BOD (mg/L) As per E (P) Rules, 1986
3 Fecal Coliform As per E (P) Rules, 1986
(MPN/100ml)
4 TSS (mg/L) As per E (P) Rules, 1986

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

1) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and dperate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

S No. Air Type of fuel | Stack no Control Height of
Pollution Device Stack
Source
1 | 320 KVA-2 HSD 02 Particulate | As per E (P)
nos. Matter Rules, 1986

Emmission Quality Standards

S No. Stack no Parameters Standards
1 02 Particulate Matter | As per E (P) Rules,
39 1986
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In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(ii) The unit will not use any type of restricted fuel.

iit) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

Standards for Industrial | Commercial | Residential Silence
Noise level in Area Area Area Zone
db(A) Leq

Day |Night| Day |Night| Day |Night| Day |Night
Time | Time | Time | Time | Time | Time | Time | Time

75 70 65 55 55 45 50 40

4. Essential documents to be submitted by the Industry/Unit as Applicable :-

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i1) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-

compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

L. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/m408nitoring of efficiency of pollution control systems.
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7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be

reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

I'l. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge

point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

L. This consent to Operate is being issued to M/s Srivaari Chemicals Private Limited (Hotel Avantika)
House No. K 24/2, 24/3, 24/4, 24/9, K 24/102 and K 24/2-A, Sharkhas, Ramghat, Pargana-Dehat Amanat,

Tehsil-Sadar, District-Varanasi.

2. This CTO order is valid from 25.10.2025 upto 31.07.2030 for Hotel Industry (Fooding & Lodging)- 45
Rooms (Including 6 suits), | No. Roof top Restaurants (Sitting Capacity- 36 Persons), 01 No. Banquet Hal

(Capacity-70 Persons) & All day dining restaurant Seating capacity (Cover area+Oper area)-102 Seats.

3. The Hotel should install electromagnetic flow meter on bore well, inlet and outlet of STP.

4. The consumption of electricity, nutrient and chemicals in operation of STP must record on logbook
regularly.

5. The Hotel should reuse maximum treated in flushing, floor washing and gardening and remaining 15 KLD
treated water discharge into sewer line of Nagar Nigam, Varanasi.

6. The Hotel shall operate all units of STP regularly.

7. The Hotel shall maintain good housekeeping in hotel premisses.

8. The hotel shall submit treated water analysis report of STP within one month and after every six month
analyzed by Board or NABL accredited laboratory.

9. The Hotel shall submit Environment Statement to this Board as per provision of Environment (Protection)
amendment Rule, 1993 for the previous year ending 31st March on or before 30th September every year.

10. The hotel shall comply provisions and standards notified vide GSR 794(E), dt. 04.11.2009 by MoEF,
Govt. of India under E(P)Act, 1986.

11. Green belt of suitable species able to attain 8-10 meter height on maturity shall be developed in multi-
lineate staggered manner on a minimum 33% of the land on which the industry is established as per the

"Protocol for Development of Green Belt" notified vide Board Office Order No.H16405/220/2018/02 dated.
16.02.2018 in this regard and is available at URL http://www.uppcb.com/pdf/Green -belt-

Guide_160218.pdf. If land area is not availabe for plantation within premisses then hotel should carried out
plantation near by area of hotel premisses.

12. The hotel shall use H.S.D. as fuel in D.G. sets capacity 320 KVA D.G. Set-02 nos.

13. The DG set should have minimum stack height 0.2x under root KVA from roof-top of the nearest
building with acoustic enclosure and monitoring of noise level, stack emission and ambient air quality
should be done by the laboratory recognized under Environment (Protection) Act, 1986 and report be sent to
the Board. 49
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14. The hotel shall obtain NOC from Ground Water Department for abstraction of ground water within 01
months and shall be submitted to State Board.
15. The hotel shall install rain water harvesting system as per guidelines of ground water department.
16. The hotel should obtain necessary permission from all competent authority and a copy of this shall be
submit to State Board.
17. This Consent of the hotel is automatically considered abrogated after receiving public grievances
regarding air/ water pollution against the hotel and the confirmation of the complaint by UPPCB.
18. The hotel shall operate in such a way so that is does not affect the surrounding environment and
population.
19. The hotel shall fully comply notification of MoEF & CC on dated 04.11.2009 regarding hotels,
restaurants, Banquet halls etc. effluent standards.
20. The hotel shall comply with the guidelines of Mechanism/Guidelines for Control of Pollution and
Enforcement of Environments Norms at Individual Establishments and the Area/Cluster of
Restaurants/Hotels/Motels/Banquets etc.
21. Generated hazardous waste shall be stored temporarily in the factory premises and disposed off through
authorized TSDF after obtaining authorization from the Board.
22. The Order issued by Hon'ble Courts/Hon'ble NGT and direction issued by MoEF & CC, Central
Pollution Control Board, U.P Pollution Control Board etc shall be complied by the hotel.
23. The hotel shall comply with the provisions of the Environment (Protection) Act 1986, Water (Prevention
and Control of Pollution) Act, 1974 as amended, Air (Prevention and Control of Pollution) Act, 1981 as
amended, Public liability insurance Act, 1991, Plastic Waste Management Rules 2016, Solid Waste
Management Rules 2016, Construction and Demolition Waste Management Rules, 2016 & Hazardous and
other Waste (Management and Transboundary Movement) Rules 2016 (Whichever is applicable).
24. The conditions mentioned in the consent shall be complied by the hotel and submit the compliance report
to UPPCB within the stipulated time period.
25. This CTO will be subject to the decision/order passed by Hon'ble National Green Tribunal, New Delhi in
OA No. 259/2025 "Anurag Singhal vs. Government of India and others".
26. The hotel shall submit a bank guarantee of Rs. 600000/= (Six Lac Only) in the State Board within one
month.
27. If closure order is issued by CPCB or UPPCB against any defaulting unit, then CTO issued earlier will
suspended during the pendency of the closure period and after ensuring the compliance and after revocation
of closure order, the CTO will be deemed to be restore subject to the effective date of revocation of the
closure order, with imposed conditions thereof.

ROHIT EL“Z&‘SIZ# Sh

2025:10.26

SINGH o Regional Officer

Copy to:

Chief Environmental Officer (Circle-6), U.P. Pollution Control Board, T.C. 12V, Vibhuti Khand, Gomati
Nagar, Lucknow for information please.

ROHIT oisitaty signed

by ROHIT SINGH

SINGH oos0 0550 Regional Officer
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BEEORE THE HON'BLE NATIONAL GREEN TRIBUNAL

ﬁ’gﬂ,m, T

UK~ Chray tuvedl
A Hedqo- 13373717

F

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 259/2025(IA No.
399/2025)
ANURAG SINGHAL e Applicant
Versus
Union of India & Ors. s Respondent(s)

RESPONSE AFFIDAVIT ON BEHALF OF UTTAR
PRADESH POLLUTION CONTROL BOARD, IN
COMPLIANCE WITH THE ORDER DATED 26.05.2025
PASSED BY THE HON'BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

I, -———-RQ&ﬁi-—Smfg*- aged about -23 - Yean
Sfo Shri -l Sachan , do hereby
solemnly affirm and state on oath as under:

1. That I am presently posted as Regional
Officer, Uttar Pradesh Pollution Control
Board (hereinafter "UPPCB), Varanasi. I say
that I am fully conversant with the facts of
the case and am competent and authorized
to swear the present Affidavit.

2. That, The Hon'ble National Green Tribunal,
Principal Bench, New Delhi (hereinafter
referred as The Hon'ble Tribunal) vide its
order dated 26.05.2025 has passed the

following direction:
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“..1. In this original application (OA), allegation
of the applicant is against construction being
raised by respondent no.9-Sri Vaari Chemicals
Private Limited by the side of river Ganga in
Varanasi.

2. Applicant alleges that there was a heritage
charitable institution-Mehta Hospital existing as
a three-storey charitable health facility situated
approximately 100 feet from river bank and
within the High Flood Level Zone (HFLZ).

3. Applicant further alleges that respondent no.9
has started construction of additional floors on
the top of the existing structure as well as
expanding the horizontal area beyond the
original built-up area to convert it into a
commercial hotel.

4. Submission of Learned Counsel for the
applicant is that High Court of Allahabad in Public
Interest Litigation (PIL) No. 4003/2006 : Re
Ganga Pollution vs. State of UP & Ors. by order
dated 21.07.2003 has put 2 restriction upon any
construction within 200 meters from bank of
river Ganga in Varanasi.

/R@{‘ b3 F?pg\ 5. Learned Counsel for the applicant in support
G%’m‘ J;;) f his submission about additional construction
: U; H_’é!“im':@; gi | *4y respondent no.9 has referred to photographs
Wio7e-13373/17 n page nos.38 to 40 and 42. He submits that
though representation was made to the

i
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54
54

authorities, page no.44 but no action has been
taken.

6. Issue notice to the respondents for filing their
response/reply by way of affidavit before the
Tribunal at least one week before the next date
of hearing. If any respondent directly files the
reply without routing it through their advocate,
then the said respondent will remain virtually
present to assist the Tribunal...”

In compliance of above Hon'ble NGT order
inspection of complained site conducted by
Regional Office Varanasi on dated 24.09.2025.
During inspection Shree Deepak Sopa, Branch
Manager & Shree Vilson, Project Manager
representative of Sri Vaari Chemicals Pvt. Ltd.
were present. During inspection following facts
has been observed -

1. During inspection unit representative
informed that for repair/reconstruction for
existing house permission, situated within
200 ‘metres from the bank of River Ganga,
has been granted by the Varanasi
Development Authority, Varanasi vide letter
no. 03/V.P./Zonal Officer-Kotwali/Repair
Permission/2023-24, dated 14.08.2023.

I U.K.Chatuvedi . . : i
oo 1337317 2/iDuring inspection, the representative

\ 2 '
\\047 Ae-ae-t informed that the total area of the plot is
NFFE ¢ ﬁ(
v PovT O
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1330.76  square meter and covered area is
3506.93 square meters. Construction of the
45 rooms, 6 suites, and 45-seated restaurant
is nearly completed. During inspection,
construction of the unit and finishing work
was ongoing.

3. During inspection flood condition observed in
river Ganga and found that River Ganga
flowing by the site of project {Zero distance
from the base of project). Google map
attached as (Annexure-2).

4. During inspection, the representative
informed that the total area of the plot is
1330.76 square meter and covered area is
3506.93 square meters. Construction of 45
rooms, 6 suites, and 45-seated restaurant is
nearly complete. During inspection,
construction of the unit and finishing work
was ongoing adjacent to the River Ganga.

5. At the time of inspection, 50 KLD capacity of
STP was found installed for treatment of
domestic effluent generated from the unit.

6. At the time of inspection 02 nos. DG sets of

320 KVA capacity were found installed for

uninterrupted power supply in which the

chimneys were installed as per norms.

fstablish and Consent to Operate) under
/Water and Air act has not been issued to the

¥

83

File No. L-25012(11)/12/2025-0/0 ED(TECH) NMCG-NATIONAL MISSION FOR CLEAN GANGA (Computer No. 298003)
Generated from eOffice by Arpita Kumari, CONSULTANT(AK)-O/0 ED(TECH), CONSULTANT (LEGAL), NATIONAL MISSION FOR CLEAN GANGA on 01/01/2026 10:56 am



2838 83D7202%/0Qr0 BD(TECH)

406

unit from the State Board. A copy of
inspection report is being annexed herewith

as Annexure-3.

8. That in pursuance to the direction passed by
this Hon'ble Tribunal a reply on behalf of the
Uttar Pradesh Pollution Control Board is being
submitted before this Hon'ble Tribunal for
kind perusal and consideration.

DEPONENT

VERIFICATION

Verified at ---Y100____ o0 thig 26:00:25 day of
September 2025 that the contents of the above
affidavit are true and correct to the best of my
knowledge and belief and nothing material has
been concealed therefrom:.

DEPﬁSNENT

roF-z05 o)
gfer= / Registratien 7
FHoFolSr. No. S 24.4....
fro/Ot.24. T r. 8

wmalPlace Vs €5
5o/ AW EXL L v

TsoAdy. RoFodta
abSefo 8T
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The above Inspection report is being put up for your kind information and further
necessary action. @ <
e
v!aﬁ: 209
(Sushil Kumar)
A.S.0O.
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B, [tem No. 23
Court No. 2

&

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 259/2025
{IA No 399/2025)

Anurag Singhal Applicant

Versus

Union of India & Ors. Respondents

Date of hearing: 06.10.2025

HON’BLE MR, JUSTICE ARUN KUMAR TYAGI JUDICIAL MEMBER

HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

CORAM:

Applicant: Mr. Saurabh Tiwari, Advoca;te for the Applicant (T hrough VC}.

None for Respondent Na. 1.

Mr. Bhanwar Pal Singh Jadon, Advocate for Respondents No. 2, 7 and 8.
Mr. Chetanya Puri, Advocate for Respondent No. 3-BDA.

Mr. Gigi George, Advocate for Respondent No. 4-NMCG.

Ms. Suman Arora, Advocate for Respondent No. 5-CPCB.

Mr. Daleep Dhyani, Advocate for Respondent No. 6-UPPCB.

Dr. Avneesh Tripathi, Advocate for Respandent No. 9.

Respondents:

ORDER

1. Reply-cum-response dated 26.09.2025 has been filed by

Respondent No. 6-UPPCB.

2. Reply dated 23.09.2025 has been filed by Respondent No. 5-CPCB.

3 Learned Counsel for Respondent No. 9 has submitted that

8.09.2025.

response has been filed by Respondent No. 9 on 2

4. However, the same has not been placcd on record.

ed to verify the factual position and place the

5. The Registry is direct

same on record.

d 8 seeks four weeks’

6. Learned Counsel for Respondents No. 2,7 an

time for filing of the reply which prayer is allowed.
——
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List on 05.01 2026 for further consideration.
7 is 01,

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM

Dr. Afroz Ahmad, EM

October 06, 202§
Original Application
(1A No 399/2025)
dv

No. 259/2025
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OFFICE ox;gzzmw
. : SCT DIRECTOR
‘ STATE MISSION FOR® N GANGA -UTTAR PRADESH
RAL WATER SUPPLY

DEPARTMENT OF NAMAMI GANGE & RU
M-RURAL HEAD QUARTER

GROUND FLOOR, UTTAR PRADESH JAL NIGA
06 RANA PRATAP MARG LUCKNOW- 226001, UTTAR PRADESH

L-mail : apd@smegup.org, WWW.SmMegup,org

once N &LQ/M MCG-U.P/_O - Date: Au%&[ o /2()25
2

vr‘o,
jistrate cum Chairperson District Ganga Committee-Varanasi

istrict Mag
Di Compound, Hamrautia,

Collectorate
yaranasi Uttar Pradesh-221102
;

gubjects Request for Action and Submission of Status Report in OA# 259/2025-Anurag
singhal Vs. Union of India & Ors-Alleged constriction in High Ilood Level Zoue (HIFLZ),
yaranasi

to draw your attention to the communications issued by the National Mission for
Clean Ganga (NMCG) vide letter reference No. F.No. L-25012(11)/12/2025-O/o ED(TECH)

MCG dated 19 September 2025 and 25 June 2025, as well as SMCG-Uttar Pradesh’s letter
No. 206/768 (SMCG-U.P/03) dated 24 July 2025, regarding the Hon’ble National Green
dings in OA No. 259/2025 — Anurag Singhal Vs. Union of India & Others —
es within the High Flood Level Zone (HFLZ) of river

Tribunal’s procee .
rning alleged construction activiti
to reported unauthorized structural mod ifications and

i. The matter pertains

ken by M/s Sri Vaari Chemicals Private Limited at the premises of Mehta
facility situated within the HFLZ. These modifications are
a commercial hotel, in violation of applicable

Dear Sir,
This is

conee
Gan ga in Varanas

expansion underta
Hospital, a charitable health
allcgedly aimed at converting the facility into

In view of the above, NMCG has directed the District Ganga Comm ittee—Varanasi to
ry field verification, and initiate appropriate action

a (Rejuvenation, Protection and Management)
atus report is to be prepared and submitted,
taken, and recommendations , for onward

norms.

urgently examine the issue, carry out necessa
under the provisions of the River Gang
Authorities Order, 2016. A comprehensive st
‘detailing factual findings, observations, action
submission to the Hon’ble Tribunal.

You are requested to ensure that necessary action is initiated on priority and the status
ort is submitted to NMCG at the earliest, with a copy endorsed to the undersigned, to

rep
facilitate timely compliance with the directions of the Hon’ble NGT.
Annexure: as above

v Yours sincerel /

Kumar)
Project Dircctor

CC for information:
i Additional Chief Secretary, Namami Gange and Rural Water Supply Department,
GolUP .
i, Divisional Commissioner, Varanasi Division, Varanasi f
jii.  Engineer in Chief and HoD, Irrigation and Water Resources Department, GoUP, ;
Sinchai Bhavan, Udaiganj, Cantt Road, Lucknow
iv.  Executive Director (TECH), NMCG, New Delhi /

Project Director

B2 (
&
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(COURT MATTER: PRIORITY)
F.No. L-25012(11)/12/2025-O/o ED(TECH)-NMCG

HRA TWHR
ERRIESREEIND]
el 1, 61 fab Ud T WRer faum
R URSERIUIRENE|
e $fear fie, 75 fwelt - 110001,
fa=ti®: 24/03/2026

Subject: O.A. No. 259/2025 before the Hon'ble National Green Tribunal- Alleged
Repair/Renovation/Construction activity in High Flood Level Zone (HFLZ), Varanasi-reg.
Ref: Hon'ble NGT OA No. 259/2025 order dated 26/05/2025 ‘

This is with reference to the ongoing proceedings before the Hon'ble National Green Tribunal
in O.A. No. 259/2025 order dated 26/05/2025, regarding alleged construction activities by
M/s Sri Vaari Chemicals Pvt Ltd, approximately 100 feet from the river ganga bank within the
High Flood Level Zone (HFLZ) (Annexure-1).

In pursuance of the above, this office had issued directions to the District Ganga
Committee (DGC), Varanasi, vide letter dated 25/06/2025 and 19/09/2025 (Annexure-2 &
3), to conduct inspection and submit a factual report in respect of the subject.

The District Ganga Committee (DGC) submitted its inspection report vide letter dated
03/11/2025 (Annexure-4), along with the statutory permissions obtained from Varanasi
Development Authority (VDA), Uttar Pradesh Pollution Control Board (UPPCB), Additional
District Magistrate, INTACH, Fire Department, Joint Director of Tourism & Department of
Tourism. However, the current status of the Floodplain zone (FPZ) demarcation of River Ganga
in the concerned stretch as intimated by the Executive Engineer, Bandhi Block, Varanasi, vide
letter dated 27.10.2025 (Annexure-5) is not known. This information is essentially required
to ascertain/find out whether the said structure is falling in the active flood zone or not (zone
as per 1 in 5-yr return period flood). .

Above in view, DGC is requested to get the current status of the same and convey the
same to the NMCG at the ed-technical@nmcg.nic.in on or before 30/03/2026. It may kindly
be noted that the next date of hearing in the matter is 06/04/2026.

MmN, AT

P
Vg
30) $AR Harwa
PRIBRI P (@@d-Toh)

To,

1. Divisional Forest Officer/ District Ganga Committee (DGC), Varanasi Forest Division,
Forest Building, HIG-36, Ashok Vihar Colony Phase-1, Pahariya, Uttar Pradesh, Varanasi-
221007

2. Superintending Engineer, Irrigation Colony, Varunapuram, Sigra, Varanasi-221002,

Copy for kind information to:
1. PSto DG, NMCG,
2. PD, SMCG-UP

1
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(COURT MATTER: PRIORITY)
F.No. L-25012(11)/12/2025-O/o ED(TECH)-NMCG

HYRA IR
S Qfad Harea
d G914, et fawg ud T GReor faunT
PTG TS i AR
e $fear e, 73 feeei - 110001,
fa=1i®: 19-06-2026

Subject: Reminder-submission of current status regarding 0.A. No. 259/2025 before the
Hon’ble National Green Tribunal- Alleged Repair/Renovation/Construction activity in
High Flood Level Zone (HFLZ), Varanasi-reg.

Ref: NMCG letter dated 24-03-2026

Kind reference is invited to O.A. No. 259/2025 order dated 26/05/2025 before the Hon'ble
National Green Tribunal regarding Alleged Repair/Renovation/Construction activity in High
Flood Level Zone (HFLZ), Varanasi. In this regard, vide this office letter dated 24/03/2026, DGC
is request to furnish the current status.

However, no compliance has been received to this office till date.

Above in view, DGC is requested to furnish current status of the same and convey the
same to the NMCG at the ed-technical@nmcg.nic.in on or before 30/06/2026. It may kmdly
be noted that the next date of hearing in the matter is 20/07/2026.

3F]U) PHR sﬂ?ﬂﬂa
FHERI PR @@-ieh)
To,
1. District Magistrate/Chairperson of the District Ganga Committee (DGC Collectorate
Katchehry Varanasi - 221002
2. Superintending Engineer, Irrigation Colony, Varunapuram, Sigra, Varanasi-221002,

Copy for kind information to:
1. PS to DG, NMCG,
2. PD, SMCG-UP

1
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,f, T pe 1 AT ¢ T'[ dnl ,” -
|1’i'" <! &\Q &'—v National missSion 10 WAl Ul
F.No L-25011(11)/2/2021-LME NMCG Date: 25 June, 2026

Subject: Regarding Flood Plain Zone (FPZ) as per technical guidelines of Central
Water Commission (CWC)- July 2025.

Ref: - 1. SMCG-UP’s Letter No. 816/373/SMCG-U.P./01 dated 03.06.2026; & 2.
Irrigation & Water Resources Department, Uttar Pradesh’s Letter dated 04.06.2026

Kindly refer to the above-mentioned letters with regard to Flood Plain Zoning related
queries. In this context, following is submitted:

Defining Active Flood Plain- The Technical Guidelines on Flood Plain Zoning issued
by the Central Water Commission (July 2025) advocate flood plain zoning at different
return-period frequencies. Since the State has already completed flood plain zoning
studies for several river stretches at the 1-in-100-year return period, it is expected that
demarcation at other return periods would not require significant additional effort or
time, as no fresh data of yearly discharge peaks, model set-up, etc. are required for
the same.

It may be noted that, in terms of Para 6(3) of the NMCG Notification, 2016, no
construction activity is permitted within the Active Flood Plain. Therefore, to ensure
effective compliance by NMCG, the State Ganga Committee, and the District Ganga
Committees, demarcation of the Active Flood Plain corresponding to the 1-in-5-year
return period is essential and must be undertaken. Follow-up action regarding
demarcation of various flood plain zones, as envisaged in the Technical Guidelines on
FPZ, has been repeatedly emphasized to the State, including vide NMCG letter dated
07.08.2025.

Demarcation of Flood Plain, and its sub-Zoning- With regard to the observations
made by the Hon'ble National Green Tribunal in its Order dated 27.05.2024 in OA No.
515/2023, it is submitted that the State has already undertaken/is undertaking Flood
Plain Zoning at the 1-in-100-year return period, which is consistent with the definition
of "flood plain" provided under Section 3(l) of the NMCG Notification, 2016.
Accordingly, the ongoing exercise does not constitute any violation of the aforesaid
Order.

The division of the flood plain into three distinct zones is intended to facilitate regulation
of different categories of activities within the flood plain in accordance with the
activities prescribed for each zone in the Technical Guidelines, or as may be notified
by the respective State Governments for the Regulatory and Warning Zones. It is
further clarified that the Technical Guidelines are advisory in nature and primarily
provide guidance regarding the types of activities that may be regulated within the
identified flood zones. These guidelines are intended to assist States in framing
appropriate Notifications or Executive Orders for implementation.

River Ganga stretch from Bijnaur to Unnao- Although Flood Plain Zoning at the 1-
in-5-year and 1-in-25-year return periods has already been completed for the River
Ganga stretch from Bijnor to Unnao, demarcation of the flood plain corresponding to
the 1-in-100-year return period is also required for this stretch, in line with the approach

?}\

sovernment of india)
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being adopted for other river stretches.

Early Reply to DO letter dated 18.05.2026- It is further requested that an early
response may kindly be furnished to NMCG's D.O. Letter dated 18.05.2026 in the
matter of CA No. 3367 filed before the Hon'ble SC, as the same is still awaited. The
next date of hearing in the matter is 21.07.2026. A copy of the said letter is enclosed
for ready reference.

In view of the above, the State Government is requested to undertake studies and
complete demarcation of flood plains corresponding to the 1-in-5-year and 1-in-25-
year return periods in accordance with the Technical Guidelines on Flood Plain Zoning
issued by the Central Water Commission (July 2025).

This issues with the approval of DG, NMCG. @g A
> A B
Encl: As above "
(3T PUR Harra)
BIUDR] TGP (TDID1)
To,

1. Engineer in Chief, Irrigation and Water Resource Department, Sinchai Bhawan
Cantonment Rd, Udaiganj, Husainganj, Lucknow, Uttar Pradesh 226001.

2. Project Director, SMCG-UP, Plot no. 18, Sector 07, Gomti Nagar Extension,
Lucknow- 226001.

Copy for kind Information to;
1. PS to Chairman, CWC/PS to CE (P&D), CWC
2. PSto DG, NMCG

2
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